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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II
(General information relating to legislative & other matters)
Friday, 24 December 2021/ 03, Paush, 1943 (Shaka)
No. 66

Sub: Mandatory Vaccination for entry in Assembly Complex during Fourth
Part of Second Session of Seventh Legislative Assembly.

Keeping in view the emergence of Omicron variant and persistent rise in
COVID-19 cases in NCT of Delhi, it is informed that Hon’ble Speaker has directed
that the persons accompanying Hon’ble Members during the sittings of ensuing
Fourth Part of Second Session must also be fully vaccinated i.e. have taken two
doses of COVID-19 Vaccine or otherwise in exceptional cases tested negative for
COVID-19 (RT-PCR) not earlier than 48 Hours prior to the commencement of
session on 03.01.2022. Hon’ble Members are requested to carry their COVID-19
Vaccine Certificates or COVID-19 (RT-PCR) test report in physical or electronic
format for verification.

Further, it is also advised that Hon’ble Members should avoid bringing
alongwith them visitors unless it is required for official reasons. Hon’ble Members
are also requested to take all requisite measures for strict compliance of COVID-
19 Appropriate Behaviour viz. social distancing, wearing of masks, frequently
hand sanitizing etc. so as to avoid any possible further surge in COVID-19 cases.

Raj Kumar
Secretary



